
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 18.01.2019 (FRIDAY) 

Court - III 

  10:30 AM 
 

In the court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) 
 

For Orders (For Refixing date of hearing)                                            

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  TA (AT) 

(Competition) No. 

05 of 2017 

(Old Appeal No. 

17 of 2017) 

Prem Prakash 

Vs. 

Madhya Pradesh PWD &Ors. 

Prem Prakash 

 
Sanjiv Kumar 

Mohanty (R-2) 

VikramSobti (R-

CCI) 

 

For Admission (Fresh Cases) 

2.  Comp. App. (AT) 

(Ins) No. 61 of 

2019 

 

Ajay Agarwal 

Vs 

Shantanu T.Ray RP of AML Steel and 

power Ltd & Ors  

Aditya Narayan  

3.  Comp. App. (AT) 

No. 17 of 2019 

 

M.N Pratap Reddy & Ors. 

Vs. 

Lakshmi Narasima Mining Co (P) Ltd 

& Ors. 

Pradeep K. Mittal  

 

For Admission (After Notice) 

4.  Comp. App. (AT) 

(Ins) No. 513 of 

2018 

Sarla  Tantia 

Vs. 

Ramaanil Hotels & resorts Pvt Ltd. 

 

Vipul Agrawal Kanika Baweja 

5.  Comp. App. (AT) 

(Ins) No. 533 of 

2018 

Ajay Walia 

Vs 

Sunworld Residency Pvt Ltd & Others   

Rajeev Singh  Giriraj 

Subramanium (R1), 

Anshul Syal 

(R2) 

6.  Comp. App. 

(AT) (Ins) No. 

593 of 2018 

KJMC Corporate Advisors (India) Ltd. 

Vs. 

India Steel Works Ltd. 

Vipul Ganda Anne Mathew 

7.  Comp. App. (AT) 

(Ins) No. 725 of 

2018 

 

Sunshine Caterers Pvt. Ltd.  

Vs. 

Redreef Finance & Investment Pvt. 

Ltd. 

Rakshith Srivastava Rajender Beniwal 

(R1), 

Sunil Tripathi 

(R2) 

8.  Competition 

Appeal(AT) No. 

27 of 2018 

Asmi Metal Products Pvt. Ltd. 

Vs. 

SKF India Ltd. 

Aashit A. Kankariya V.P. Singh (R1) 

9.  Competition App. 

(AT) No. 51 of 

2018 

 

 

K.M. Chakrapani 

Vs. 

Competition Commission of India 

&Anr. 

With  

K. Lakshami 

Narayanan 

Rajdipa Behura 

(R1), 

Shruti Iyer-R2 

10.  Competition 

Appeal (AT) No. 

53 of 2018 

 

 

Saifudheen E. 

Vs. 

The Competition Commission of India 

& Ors. 

With 

Nazia Hasan Rajdipa Behura 

(R1), 

Shruti Iyer-R2 



11.  Competition 

Appeal (AT) No. 

54 of 2018 

 

Muraleedharan K. 

Vs. 

The Competition Commission of India 

& Ors. 

Nazia Hasan Shruti Iyer-R2 
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